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{Shri Sanjiva Reddy]

rule 125 of the Defence of India
Rules, 1962: —

i) The Scarce Industrial Mate-
rials (Control) Order, 1965,
published jn Notiflaction, No.
S.0. 2812 in Gazette of India
dated the 14th September,
1065,

The Scarce Industrial Mate-
rials (Control) Second Am-
endment Order, 1965, pub-
lished in Notification No, S.0.
2020 in Gazette of India dated
the 1Bth September 1985,

(i)

The Scarce Industrial Mate-
rials (Control) Amendment
Order, 1965 published in
Notification No. 5.0. 2821 in
Gazette of India dated the
18th September, 1985

The Scarce Industriul Mate-
rials (Control) (Third Am-
endment) Order, 1865 pub-
lished in Notification No.
S.0. 3328 jn Gazette oy India
dateq the 18th October, 1985.

(iii)

(iv)

|Placed in Library. See No, LT-

5239/65).

(2) a copy of Notificalion No.
5.0. 2011 published in Gazette of
India dated the 14th September,
1965, under sub-scction (8) of
section 3 of the Essential Commo-
dities Act, 1955, rescinding the
Non-Ferrous Metals Control
‘Order, 1858, published in Notifica-
tion No, S.0. 446 dated the 2nd
April, 1858, [Placed in Library,
ree No. LT-5240/65]

GOVERNMENT. DEcistoNs oN REPORT OF
Stupy Team ON DmRECTORATE GENERAL
or TecRNICAL DEVELOPMENT

The Minister of Supply and Techni-
eal Development in the Ministry of
Industry and Soppty (Shri Ragho-
ramalah): I beg to lay on the Table
a copy of Government Resolution
No. 21(B)/65/V dated the 8th Nov-
ember, 1985, publishing Government's
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decisions on certain recommenda-
tions contained in the Report of the
Study Team on the Directorate Gene-
ral of Technical Development (Part
1). [Placed in Library. See No. LT-
B241/66].

Reportr or Tarrrr CopaMmiISSION On
CONTINUANCE OF PROTECTION TO AUTO-
mopne Sparming Pruc InpusTeRy
ETC.

The Deputy Minister in the Minls-
try of Commerce (Shri 8. V. Rama-
gwamy): | beg to lay on the Table
a copy each of the following papers
under sub-section (2) of section 16
of the Tariff Commission Act. 1951:—

{1y (i) Report (1985) of the
Tarif Commission on the
continuance of protection to
the Automobiles Sparking
Plug ndustry.

Government Resolution No.
8(1)-Tar/65 dated the 1Bth
November, 1985,

-

(i

Statement  uxplaining  the
reasons why a copy each of
the documents at (i) and (ii)
above could not be laid on
the Table within the period
preseribed in the said sub-

(idiy

section.

|Placed in Library. See No. LT-
5242/65].

(2) (i) Report (1965) of the

Tariff Commission on the
continuance of protection to
the Power and Distribution
Transformer Industry.
Government Resolution No.
5(2)-Tar/65 dated the 18th
November. 1865

Statement  explaining the
reasons why a copy each of
the documents at (i) and (ii)

(i

(idi)

above could not be laid on
the Table within the period
prescribed in the said sub-
section.

[Placed in Library. See No. LT-
5243/68).



